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O R D E R 
 

Dr. Bhagwan Sahai, Member (A): 
 
1. At the very outset, applicant’s counsel submits that 

since the grievance of the applicant has been 

redressed, he wants to withdraw the present OA. 

2. Dismissed as withdrawn accordingly. 

 

 
 

( Rakesh Sagar Jain )                  ( Dr. Bhagwan Sahai ) 
      Member (J)         Member (A) 
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